NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 21st day of September 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mrs. Shreesha
Merla, Member (Technical)

For Judgment

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) D Srinivasa Rao Mr. D Srinivasa Rao | Mr. T
(Ins) No.159/2023 Vs Ravichandran
For Stay Stressed Assets
IA No.527/2023 Stabilization Fund &
Anr.
For Withdrawal
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2 Comp App (AT) (CH) C. Sakthivel Mr. R Ramkumar
(Ins) No. 177/2023 Suspended Director of
IA No. 574 & 575/2023 | Sun Bio Naturals India
Pvt. Ltd.
Vs
Drip Capital Inc & Anr.
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3 Comp App (AT) (CH) Assistant Mr. Sandip Huligol Mr. Divyanshu Rai
(Ins) No. 302/2023 Commissioner of For Caveator
For Stay Commercial Taxes
IA No. 968/2023 Vs
Mr. Alok Kailash
Saksena & 8 Ors.
4 Comp App (AT) (CH) NWCC Supply Chain Mr. Gagan Chhabra | Mr. Kapil Dev
(Ins) No. 303/2023 Solutions Pvt. Ltd. Supra
For Stay Vs For Caveator
IA No. 929/2023 Metro Cash & Carry
For Directions India Pvt. Ltd.
IA No. 928/2023
For Exemption
IA No. 927/2023
5 Comp App (AT) (CH) V.K. Abdul Rahim Mr. Babu
(Ins) No 299/2023 Vs Karukapadath
For Stay Jasin Jose
IA No. 916/2023
For Delay in Re-filing
IA No. 917/2023




For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
6 Comp App (AT) (CH) Mr. V Nagarajan Mr. R Subramanian | M/s Shivakumar &

(Ins) No. 152/2023
For Stay
IA No. 502/2023

Vs
ICICI Bank Ltd.

Suresh

For Direction

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7 TA (AT) No. 207/2021 M/s. FL Smidth Pvt. Mr. T. Ravichandran | M/s Shardul
(CA (AT) (Ins) No. Ltd. Amarchand

1353/2019)

Vs

Lanco Infratech Ltd.
Represented by its
Liquidator Ms.
Anuradha Bisani

Mangaldas & Co

For Admission (After Notice)

(AT) No. 7/ 2019

in

Company Appeal (AT)
(Ins) No. 552/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr.

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
8 Comp App (AT) (CH) R. Sarabeshwar & Anr. | Ms. Jayasudha Mr. ML Ganesh-R2
(Ins) No. 139/2023 Vs Mr. T
To dispense with Krishnasamy Ravichandran- R3
IA No.464 /2023 Vasudevan & 2 Ors.
For Stay
IA No.465/2023
Leave to file
IA No.466/2023 WITH
9 Comp App (AT) (CH) Mr. Krishnasamy Mr. K Moorthy
(Ins) No. 265/2023 Vasudevan
Vs
Insolvency and
Bankruptcy Board of
India
10 | Comp App (AT) (CH) Dayanand Agarwal & 5 | Mr. B Sarath Babu Mr. TK Bhaskar-
No. 67/2023 Ors. R1, R3
For Condone Delay Vs
IA No. 854/2023 Mr. Ramesh Kumar
For Exemption Agarwal & 12 Ors.
IA No. 855/2023
11 | Contempt Application Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia

R1




12 | Contempt Application Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia
(AT) No. 8/2019 (India) Ltd R1
in Vs
Company Appeal (AT) Ragurama Krishnaraja
(Ins) No. 553/2018 & Anr.
13 | Comp App (AT) (CH) Bank of India Mr. FB Benjamin Mr. B Ramana
(Ins) No.43/2022 Vs George Kumar
For Stay Mr. CA GV Ravikumar
IA No. 91/2022 & 3 Ors
14 | Comp App (AT) (CH) Uma Maheswari Mr. Pawan Jhabakh | Mr. T
(Ins) No. 136/2023 Suspended Director Ravichandran- R1
For Stay and Shareholder of
IA No. 459/2023 Sharon Solutions
For Exemption Limited
IA No. 457/2023 Vs
For Additional docs UCO Bank & Anr.
IA No. 458/2023
15 | Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal
(Ins) No. 229/2023 Suspended Director of | Krishnan Ravi Mr. Sanjay
For Exemption Manjeera Kishore- R1
IA No. 745/2023 Constructions Ltd Mr. Rohan
For Stay Vs Rajasekaran- R2
IA No. 746/2023 Catalyst Trusteeship
To implead Limited & Anr.
IA No. 821/2023
WITH
16 | Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal
(Ins) No. 232/2023 Suspended Director of | Krishnan Ravi Mr. Sanjay
For Exemption Manjeera Retail Kishore- R1
IA No. 749/2023 Holdings Pvt. Ltd Mr. Rohan
For Stay Vs Rajasekaran- R2
IA No. 750/2023 Catalyst Trusteeship
To implead Ltd. & Anr.
IA No.820/2023
17 | Comp App (AT) (CH) M/s. Amrex Marketing | Ms. Niharika Mr. Rohan
(Ins) No. 295/2023 Pvt. Ltd. Ahluwalia Rajasekaran- R2
For Stay Vs
IA No. 910/2023 Mudappalur Varieth
Gangadharan & Anr
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18 | Comp App (AT) (CH) G. Govindasamy Ms. S Manjula Devi Mr. ML Ganesh-

(Ins) No. 141/2022

Balasubramaniam

Vs

Indian Overseas Bank
& Anr.

R1
Mr. B Dhanaraj-
R2




19 | Comp App (AT) (CH) Current Electricals Ltd | Mr. R. Sivaraman Mr. B Ramana
(Ins) No.255/2022 Vs Kumar
For Stay B. Ramana Kumar IRP, Mr. Gajendra Ravi
IA No. 534/2022 Krishnaa Energy Pvt
For Exemption Ltd
IA No. 533 & 535/2022
WITH
20 | Comp App (AT) (CH) Current Power Mr. R. Sivaraman Mr. S Harish
(Ins) No. 256/2022 Equipments Pvt. Ltd Kumar
For Exemption Vs
IA No. 537 & 538/2022 | Mr. B.Ramana Kumar,
For Stay IRP, Krishnaa Energy
IA No. 536/2022 Private Limited
21 | TA No. 154/2021 Mr. M Mohamed Mr. S. Gopinathan Mr. K. Moorthy
(Comp App (AT) (Ins) Fahrudeen
No. 557/2019) Vs
Mr. Vasudevan & 2 Ors
22 | Comp App (AT) (CH) D. Asokan Mr. Raj Carolin V Mr. Hari Kumar G.
No. 45/2021 Vs Nair- R1
For Condone Delay Girija Muthukrishnan Mr. Athiban Vijay
IA No. 549/2021 & Anr. AK- R2
WITH
23 | Comp App (AT) (CH) S.T. Reddiar and Sons Mr. Raj Carolin V Mr. Harikumar G
No. 3/2022 (Quilon) P Ltd rep by its Nair
Chairman & Director D
Asokan
Vs
Girija Muhukrishnan
WITH
24 | Comp App (AT) (CH) S. Vijayakumar Mr. K. Gowtham Mr. Harikumar G
No. 5/2022 Vs Kumar Nair- R1
For Condone Delay Girija Muthukrishnan Mr. Athiban Vijay Mr. Raj Carolin V,
IA No. 42/2022, & Anr Mr. MK Sumod- R2
For Exemption
IA No.43/2022
For Stay
IA No.44 /2022
25 | Comp App (AT) (CH) Mr. Srinivasa Rao M/s Ramalingam Ms. JVL Bharathi-
(Ins) No.196/2021 Idupulapati and Associates R1
For Stay Vs Ms. Ananda
IA No. 396 & 398/2021 | ISR Infra Pvt. Ltd. Rep Gomathi- R2
For Urgent Hearing by RP & Liquidator of
IA No. 397/2021 Mr. Pradeep Kumar
Sravanam & Anr.
26 | Comp App (AT) (CH) Er. Manmohan Singh Mr. P Raj Kumar Mr. S.
(Ins) No. 101/2022 Jain & Anr Jhabakh Sathyanrayanan-
For Stay Vs R1
IA No. 230/2022 Tharuvai
Contempt Case No. Ramachandran

3/2022
To Implead
IA No. 1016/2022

Ravichandran, RP &
Anr




For Urgent Hearing
IA No. 651/2023

27 | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh Mr. Avinash
(Ins) No.152/2022 Vs Krishnan Ravi
For Stay Vantage Machine Tools Mr. Jerin Asher
IA No.357/2022 Pvt Ltd Sojan
WITH
28 | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh Mr. Jerin Asher
(Ins) No.154/2022 Vs. Sojan
For Stay Vijaya Durga Green
IA No. 360/2022 Fields Pvt Ltd
29 | Comp App (AT) (CH) Kalyan Muppaneni Mr. Pawan Jhabakh | Mr.Y
(Ins) No.192/2022 Vs Suryanarayana-R1
For Stay K Computers & Anr
IA No. 439/2022
For Exemption
IA No. 440/2022
Additional docs
IA No. 971/2022
WITH
30 | Comp App (AT) (CH) Kalyan Muppaneni Mr.Pawan Jhabakh Mr.Y
(Ins) No.193/2022 Vs Suryanarayana-R1
For Condone Delay K Computers & Anr
IA No. 441/2022
For Stay
IA No. 442/2022
31 | Comp App (AT) (CH) Sree Vanamali Agro Mr. PBA Srinivasan | Mr. Y
(Ins) No. 266/2022 Farm Pvt. Ltd. & 4 Ors. Suryanarayana
Vs
Viswaroopi Energy Pvt.
Ltd
WITH
32 | Comp App (AT) (CH) Sri Kalyana Mr. PBA Srinivasan | Mr. Y
(Ins) No. 267 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs
LEPL Ventures Pvt.
Ltd.
WITH
33 | Comp App (AT) (CH) Sri Kalyana Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 294 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs

Swarna Bhaskar
Holdings Pvt. Ltd.

WITH




34 | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan | Mr. Y
(Ins) No. 296/2022 Infrastructures Pvt. Suryanarayana
Ltd. & 3 Ors.
Vs
LEPL Peopletech Pvt.
Ltd.
WITH
35 | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan Mr. Y
(Ins) No. 297/2022 Infrastructures Pvt. Suryanarayana
Ltd.
Vs
Medipro Edu
Management Pvt. Ltd.
36 | Comp App (AT) (CH) Moghny Maqdoom Mr. Avinash Mr.C.A. Subodh
(Ins) No.268/2022 Mohiuddin Krishnan Ravi Kumar Agarwal,
For Delay Vs PCA- R1
IA No. 567/2022 Manish Fashion World Mr. GMK Raju- RP
For Stay Pvt Ltd & Anr. / R2
IA No. 568/2022
37 | Comp App (AT) (CH) GKC Projects Ltd Mr. MV Swaroop Mr. B. Vijay
(Ins) No. 420/2022 Vs
For Condone Delay State Tax Officer,
IA No. 1029/2022 Pudukottai
For Stay
IA No. 1030/2022
38 | Comp App (AT) (CH) E.M.Najeeb Mohammed | Dr. KS M/s NVS
(Ins) No. 71/2023 Vs Ravichandran Associates
For Urgent Hearing Union Bank of India &
IA No. 255/2023 Anr.
For Stay
IA No. 256/2023
39 | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh | Mr. Anant
(Ins) No. 128/2023 Suspended Director of Merathia — R1
For Stay Arrowline Organic
IA No. 435/2023 Products Private
Limited
Vs
Srei Equipment
Finance Limited & Anr.
WITH
40 | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh | Mr. Anant
(Ins) No. 129/2023 Suspended Director of Merathia - R1
For Stay Arrowline Organic
IA No. 436/2023 Products Private
Limited
Vs
Srei Equipment
Finance Limited & Anr
41 | Comp App (AT) (CH) Sathya Moorthy Sai M/s Tatva Legal M/s Keystone

(Ins) No. 134/2023
To Adv. Hg.

IA No. 449/2023
For Stay

Prasad, Suspended
Director of Ozone
Projects Pvt. Ltd.
Vs

Mr. D Senthil
Kumar

Parners- R1
Ms. Elamathi- R2




IA No. 446 & 447/2023 | Shapoorji Pallonji and
For Directions Company Pvt. Ltd. &
IA No. 448/2023 Anr.

To Dispense with
IA No. 450/2023
To implead

IA No. 889/2023

Copy to:
By the order of Hon’ble Member (J)

(Chennai Bench)

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500



http://www.nclat.nic.in/

